SUNDAY, SEPTEMBER 28, 2025

16

FORM A
PUBLIC ANNOUNCEMENT

der Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

SRINIVASA FERRO ALLOYS LIMITED

WWW.FINANCIALEXPRESS.COM

FE SUNDAY
AU SMALL FINANCE BANK LIMITED ascueouieo commerciat san

Regd. Office: 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001 (CIN:L36911RJ1996PLC011381)

Demand Notlce Under Section 13(2) of Securitisation Act of 2002

' & publi td" has Ltd" wef Whereas,

RELEVANT PARTICULARS

b 13zt

[Name of corporate debtor smvasA FERRO ALLOYS LIMITED
1988

Bormowers' i
the o dapasil the erline & q dale of demand nolice,

Thereforeyou
13(4) a3 14 of e sk Ack.th 0

=~

. [Buthorty_under which corporate debor is Ro«: VUAYAWADA
o g jstered
Corporte | . | Limiled Liabiy (L27109AP1968PLC008340

lenicstonte ofcorporate debior

[Adaress of the regitered offce and principal [DINo. 50-T13-612/T, MIG- 225, TPT Calony,

ayou,
ndiva Pradesn, ndia, 530013
6. [Insolvency commencement cate i respect of (2510812025

lcorporate debtor
Estimated date of closure of insolvency [24/03/2025

Jresoluton process

Name and registraion number  of the [SRINIVAS GUDLA RAO, IBBIIPA-001P-P-
nsolvency professional acting as interm [02093/2020-2021/13333
resoluionprofessional

[cress and e-mal of the inferm resoluton [6-20-2013, Flat No. 201, Aqua Towers East
Joroessional.asegisered it he Board mgﬂﬁmgﬂﬁ‘ﬂ%ggggmﬁ_

13113)ettheA, 2002,
138) of
audtion notioe, which thereafter shall cease to exist

Date and Amount of Demand B
Notice Under Sec. 13(; g a a

of the Borrower! Co-Bon
Mortgagor / Guarantor / Loan e No.

upess Nine Lakh Eight Thousand
Hundred Thirty two Only As On 05-Jul-25

[Loan AIC N
Pathisvath Jyothi,

Description of Mnﬂn:gd Property Descripion of Wortgaged Property

Place, Bearing H N T0:242.26 5q Yids. 01 202 5280 Mis., Wi Pinin All That P , H.No. 644 In A Plet Area 152,53 8q. Yards With Rec|

e 011045 50 sq Fis., Siuated Wehin oA Punm Avea 140 Sg.Fest, & Tin Shed Phrih Area 140 80 Feat, Suatod At Nagavaram Vllaga Linits Wansparthy Municipaity & Dis.

iy dmessuring H.No. 8444 In A Plot Area 152,83 Sq. Yards With Roc Piinth Area 140 Sa.Feet, & Tin Shed Plinth Area 140 Sq.Fest,

11-Jun-25  Rs. 2,82,253- Rupees Two Lakn Eighty two
Thousand Twa Hundrad Fifty thraa Only As On 04-Jun-25

08-May-25 Rs. B,51,821/- Rupees Eight Lakh Fifty one

i oty e ol 5 That Buiding Affixed Doors, Door Frames, Alamaras, Yenliiaiiuors, Gavachas, Floors Roofs, Wiring, Backyard, Vasluvalvich. Four Side|

10.[Address and e-mail to be used for [Flatno, A-1, BR's Princeton Apartments, CBM
|correspondence with the interim resolution Compnund VIP Road, Visakhapatnam-530003,

essional v Prades, sinvasaforoci@gmallcom
Last date for submission of claims 09-10-2025

72.[Classes of creditors, i any under iauss (6)of [Name the dass(es) Nol Applicable
Jsub-section (8A]of section 21, ascertained by
lrenterm resolution professional
13, Names of nsolvency Professionals identiiedo |1.

Jactas Authorised Representative ofcreditors in |2, Not Applicable:

Jackess Three namesfor each lass) 5.
|(@)RefevantForms and Web i htps

(8) Detals of authorizec representatives are [warwiobigovinhomeldownloads Physical

Address 0300

tused :
{Loan AIC No.) 23660001333205, Ganoven Anitha, | | g o8 S ar iy At
Gi 3

Wall, Efc,, And That Buiding A Fixturas fnd Fitfing Thersan

Dutarystion of Mortgaged Eropenty. [Loan AIC No | 2360000903261, 2466001737004
All Thal The Grund Flaor Ros & A Shesis Roof Housa Wit Open Flacs With G P H N 0 410711 To An Extent OF 70,6430 Y05 Or | Guntupally Bhanu Ghandar, Guntupally Swathi,
31011 SqMis. With Ros Roof Plainth Arsa Of 3208450 Fis. And Ac Shool Roof Plainih Avea Of 427.925q Fis.. Situalod Al

08ay-25 Rs. 11,79,202i- Rupees Eleven Lakh Seventy nine
Thousand Twa Hundred Twe Only As On 08-May-25

Valthurlagally Yilage And Gra iayais, Venkatapu Mandat, Mg Dictict And 'Wihin Regisiation Distict, Migu And e an of Mortgaged Property

‘umwnn..\": lage An rm‘\—n‘;lwm. wathi, Venkatapur Mandal, Mulugu District And Within Regisiration Distric! AU A o, 1.0188 (Assessment No, 263) Area Measuring 309 73 8q. Yards Réc Piinin Aea 754 54, Faets Stuated Al Visiage Burugupaily
iddipet A

{Loan AC No.) 2630000005272, Balredla Vasudev Rao, | 27-May-25  Rs. 48,91,993/- Rupees Forty elght Lakh Ninely one | [ 5an AiC No.) 2363000004348, Boddu Srinivas. 08-Jul25  Rs. 10.26,691/- Rupeas Ten Lakh Twenty six

Bairedla Krishnaveni, Thousand Nine Hundred Ninsty three Only As On 265725 | | Boddy Swaps Thousand Six Hundrad Ninaty o Only As On 08-Jul-25

Description of Mortgaged Proparty Description of Mortgaged Property

4 Thot The Resdentl Hoxso Bear Mo, 11354, (Asssesrr o 2118), Goiulng On it Beaig No.1311Soulbei P, oot Houss Undar Constction i Open acs Barn H. Mo, 31 Asasamart No. 280 P G 201438 To on Exin Of
Yar

|avaiableat

aw

Admeasasiog 136,41 5q Yards, Thus The Total Admeasuing 145 165 65 Sq. Yards Or 22634 5q. Mster Vihage Anct Kataram Wandal Bhupaipally,
5q.Yards, Which s Enuwa»enm 121.2 Sq.Mirs, In Survey No 26414, With The Pinth Ares OF 164,72 5q. . Roof SO

Date: 27.09-2025 Name and Signature of Interim Resolution Professional:

Govarad With Rec, As Shown In The Plan Annaxed Herewith, Sfuated AL Chikul Vilage, Patancheru Mandal, Sangareddy Distnct,
| [T e e, gmr s S o e Do L ot
0.
S sy i v Rt S oo e ‘ Reidantial House Bearing No. 2-34 Asssssment No. 321037400158 Ad Measuring B3.66 Sa, Yards Ground And Fist Floor
e enity No. 1 = Constructed Pinth Avea Of Rec Roof 1084 Sa. Fis. Silualed At Guthbulspur Village Pudur Mads! Vikarsbad Distict (Ts) In Between
Description of Morigaged Property Measuring Piot Area 1084 Fis, Built Up Area 1024 Sa. Fa-l All That Piece And Parcel Of Residential House Bearing No. 2-34
o actas authoised representaive of th lass [speciy dlass] in Form CA. Submisson offalse r [ | N 1-2-185 (Pt No 1036104477} In Survey N 163 Admeasuring 166 Sq Yds Or 138,77 J5058 Of Roc Roof 1084 Sq.
misoading proofs of claim shallatract onalos. With Rec Situaled Block o 2 O1d Vilage Kothapet Vilags Undor G Fis Stuated AQUID Vikarabad D roperty TaxRecaipt 07 111679124

Tetangana State Site Bounded On The Admeasuring 160 Sq Yards Of Site Fully And That Site Consirucled Ros Buiding Properly Tax 2500125 Rs,8,36,748- Rupees Nine Lakh Thirty six

Kankansla Arjun Ras, Thousand Seven Hundred Forty eight Only As On 25-Jul-26
Rupees Thirty three Lakh Thirty | Description of Mortgaged Property

A4 Thut PPl O il o Boing e 243 S 1.0 oSS 4 0o gl
Sarvice ber 01:330-0 Sq- Yards Tha Schedula Property Situated
70015y A Ward No § Wyea Vllags Muniinalty Under Th Ltz Of Wyrs Ses Kiammam Dist Ard Boundad As Eacr Road West i

{Loan A/C No.) 23660001 msas Dabbala Shirisha, ‘

Natice is hersby piven Duvinant 10 SB‘:WH 108 and 110 of the Companies Act, 2013
ot} re

Place: Visakhapatnam ‘Stinivas Gudla Rao Assessimentho 1030104477 Electriity Use No 102305213 And Thal Bulding Al Fitures And Filings Thenon
{Loan AIC No.) 2263000038200, Pendli Vishwa Teja, 27325 Re. 33,3076
Pendi Lakshnt, Thousand Seven Hundred Sixty ane Only As On 26-May-25
(SAMPRI SAMPRE NUTRITIONS LIMITED Description of Mortgaged Praporty
154976 1991PLCO13STS) o
Wl! Otice P"" Mo-130; Ince) ek, Matictal - 3011 401 Nos 12188, 1219, 1221 And To 266,65 Sq Yds O Plith Area Of 121
i website in
T Dhsth-cepianes Hanumakonda Oisnet Wi T Lt Of Grealer Worangal Mur e Corporaton Warangal And Wiin The Registrllon Disvet
POSTAL BALLOT NOTICE Wasangal And It 51

Rs. 680,650~ Rupees Six Lakh Eighty Thousand
Kistaiah Six Hundred Fifty Only As On 04-Jun-25
Description of Mortgaged Property

0B-Jul-25  Rs, 9,02,597)- Rupeos Nino Lakh Two Thousand | Rec Roof House With Open Piace Property Bearing H.No.6-66450, Assessment No.718 Admeasuring To An Extent Of 120,00 q Yds.,

|(Loln AIC No,) 2366001100243, Marka Rajaswar, M-rk‘ 1-Jun25

{Loan AIC No.) 2360001378780,
Kurapati Tirapaiah,

Kurapati Nagamma,

Five Hundred Ninety sovon Only As On 08~Jul-25 Or 100.228¢ s, Wih Pl Aren Of 380,00 Sq Fis, Siued A Saigupahs Vilage And Grampanchayatts, Jangecn Mancl &

Mectings ('S5-2") issued by the lnstiute of Company Secretaries of India and other|
applicable provisions of the Aol, Fules. Gircuiars, and Nobfcations issued thareundar

1 Admin 2014, r1me Fules?) as gaged Property . Jangaon And
of e Secutes and Exchange Bosrd of inia (Lising Obigatins and Dislosurs y i (Laan AIC Na.) 3 Gowd.|  25.Jul25  Rs. 1200420 Rupess Twelve Lakh Nine
Requitements) Requiztions, 2015, (LODR Regulations’), Secretarial Standards on General [ | To An Extent Of 216.00 Sq Yards Including Elecinc Fitings And Al Ficiures The Scheduis Property Stuated At Nachepali Gram | Dontaganl Uma, Thousand Four Hundred Twenty Only As On 25-Jul 25

MangalUndsr TheL
{Loan AIC No.) 2260001069335, Bombothuls

porty

(includngiany statutory
and 23 amended from fime o tme), and tead with General Gircuar No. 03/2025 dated 22

Forty one Only As On 26-Jul-25. | Admessuring To An Extent Of 155-50 Sq Yard, locluging Electric Fillngs Ang All Fixtures , The Schedule Property Sitiated At
Muthagusem Gramapanchaya, Muthagudem Revenue Limits, Khameiam Ruesl Mandal, Under The Limits Of Khammsan Rurs! Sto,

e
Description of Morigaged Property

| Zodis Ry BLGEATE Rupais Twarsy ots Lok Two | ANl That Part And Farcel Of Ree Reol Ground Floor 237-7 S Fis. Ac Shesl Roof (Including Toilrs) 53852 Sq Fis,, Land An

Seplemier

setout e Postal BalotNotce dated 26 Seplamber 2025 & proposed for approval byt
membars f the Sampre Nutritians Limited by means of Postal Ballot through electronic
means [*¢-yoing’) and has engaged the services of Depasitory Limited

Khammam Distrct, Boundanes s Unger

ios In Sy No, 1381/44a, In7Th Block, Undor Sale Disasd Tolal Sila Aroa 1500.00 Sa:Fent Or 200.00 Sq Y45 Or 167.22
sq MMM Stuatod A Velour Vilage. And Mandal,Disrict Nizamabad, Gramasachivalayam Velpur, MandalPershad Velour Dl quo.nu:m.lzsmoomnm. K Venkatamma, ‘

11-Jun-25  Rs. 6,819941- Rupees Six Lakh Eighty one

And Thousand Nine Hundred Ninsty four Only As On 0d-Jun-25

(NSDL} for praviding remote e-voting facaity.

The dispalch of Pstal Ballot Notice at thesr repistered addresses eiechunically to the

igaged Property

750 Part 1 76-87 il 1t Floor g
Over Open Pict Tolal Ext 60-89 S3 Yards Ward No 7 Situated At Telkapaly Vilage Telkapally Village And Gp Tetkapaly Mandsl Nagar
Kuinool DistH No 7-50 Part-1

Sravanth, Thausand Eight Hundred Sixty five Gnly As On 08~Jul-25

E{Luan AIC No.) 2266001144522, Adepu Raju, Asdupu -Jul-25  Rs. 6,27, Six Lakh I

Description of Mortgaged Property

shell b disabled by NDSL for &-vofing thereatter and members wilnat be alowed 10 vote
elsctrunically beyond the said dale and time, The detalled procadure for mate e-vofing is
given inthe Hatics of ha postalbatol.

‘The Gompany has appointed Akstita Saran (Cerificats of Practice No.: 20704), Propritor

ransparentmanner

members whosé email addresses are registered has been complelad on Friday, 26 Y 52 Ad WA Exlont OF 172 3q. Yrads Or 143792 S
Seplember 2025 whose emal addresses pany’s RTA, Bigshare . Fis. “A\aerll?aqundMelmli\ Yadacr Bhongir District TS Under The Jurisdiction OF | {Lean AIC Ne.) Z3660001582635, Mohammad 29-Apr-25  Rs. 10,46,163/- Rupses Ten Lakh Forty six
Services Private Limited or wilh the degasitory(ies)/ depository participarts and whose Distiic 2 And P Aait ZP P #nd | Azeemuddin, Azira, m thras Only.
names appear in the Register of Members / List of Beneficial Owners as Wilhin e
LSS RN 14 SO G0, NTHCR M 8 oMl ik ok (1 i 0 {Loah AIC No ) 130000010747 16, Arken Raju; Aupd T1AUGRS  Re. 1.54,106- Rupsss OnaLac Filty-Four The Property Of Mouse Bearing D.No. 9-53 Aea Measuring 140-00Sq. Ya Siluated AtChinnakondus {¥), And Rm ., Dist  Siddipel And
vabstn of the omgary 2. bapsjsarproel comoosta balolghe. indcan 180 D8] forvarmn Thoussnd One Hundred Ninety-Eight Only As On 11-Aug25 | oo o el B
o7 the website of NSOL (agency for providing the Remota eoting facity) ie, at| | Deseription of Morigaged Property [Loan AJC No.) 2356001690702, Indoju Vesra Brahama | 17Jun25 Rs. 6,77 4d5/- Rupess Six Lakh Seventy seven
veven, evating nd com ! 25 Mo 2 R O U R Chary, Indoju Upendra, indoju Naresh Thausand Four Hundred Forty three Only As Gn 04-Jun-25
A1 A ;i et Kl Gimugudor 1 s il Ao Voo Y4 Bhergh D Y B Y o o

Description of Morigaged Property
Thed i il et iorpiedoce o Sty 27 Seplart i 2105, 0,00 A, M. 1ST). ey i A (s Por The Roqg Gt Beed Do, 3012020, D¢ 07-01-2020) Al That Pat A Paros! O Rec oot (Inchuing Tollets)742.82 Sq P
and concludes on Sunday, 26 Oclober 2025, 5-00 PM. (ST). The remote e-voting mocule| | Within Tne Follawing Bounaries it it st o llolty or Of s P gk Tk ) sy

{Loan AIG No.) 2263000064650, Ellandula Bikshapathl,
Ellandula Santleep, Ellandula Padma

Description of Mortgaged Property

Thal The Vacan! Land Bearing H Mo 3-15-131 (Old 31028/B) &3-15-132 (01 3-15-75 & 3/1028/C) Admeasuring To 2080 008 Ve

nmy.zs Fa. 5,54 208 Rapens Thics e Lk by 5 | St frelinies
‘Thousand Two Hundred Nine Only As On 26-iay

| 9 Sarvica Connaotion And All Fixtures, Land Admessuring To An Extent Of 227-55 Sq Yards., Tne Sheduls Property|

[Loan AIC N
Takur Padmabal,

0B-JUI25  Rs, 6,85,6421- Rupses Six Lakh Eighty five
Thousand Six Hundred Forty two Only As On 08-Jul-25

Takur Bata Sngh, ‘

placing the sama on the Company's websle at wirw.QUIDarigroup.in and e-voting agency,
NSDL (www.evoling.asdl.com) The results shall also be communicated 1o the stock|
excharnge viz. BSE Limied simulaneously,

g Description of Mortgaged Property
o . . . 4 Qr Equivalini To 1722 365q Mis.. Oul Of Sy N 61814 & 618/6 . Silvaod Al
0 S A O A G A Ty e s 1 ) Hasamkonda City & Distoct Wi The Limits Of Grester Worangl Munical Corporalion, Warangal fnd Wibin The Regisiation o Roo Houss Besring No 547 (Asssssment No 317) Ros Rock 60,00 8q Fis Ac Fis Inchucing
District, Eiecincal ifings And Al Fixtures Land Admeasuring To An Extant Of 267-77 Sq Yards The Schaduls Property Suated At Nelskandspai
= Tha Limits OF et s Unter
The voting rights shall b as per the number of equily shares held by the members as on [(\-“"NCN"J 22630000064830, Kalashwari Guji 01Jul25.  Rs. 14.85,.224/- Rupoas F L ighty five —
iy, 10 Septemiuer 2025 (cu-of G, Members are il cast vofe elryunicaty| |8t Kishan Guit Thousand TercHundroed Twenty four Only As On 3,.,,,,,,.,5 |(me AIC No.) 3660001950583, Chintala Narash, 08-Jul25 Rs. 15,33,527)- Rupass Fiftean Lakh Thirty thraa
only if they are hoiding Shares as on that date. In case of any quaries, you may refer the Description of Mortgaged Property. Chinthala Divya, Chinthala Vijaya Only.
Frequently Asked Questions (FAQs) for sharehokders and e-voting User Manual for| A That The Proparty Of Undar C Mot Asioled) . 0BHET 14984, iption of Mortgaged Property
e nsloom of CoMBCH | ot jlage - Chiiapur, Mandsl - Dublisk, Dist: Sicdipet And Thl Same Was Bouned By HNo 212551 Situaled In Sy NoZ1
aetio {Loan A/C No,) 2366000016734, Taj Mohd. Rubeena, | 08-Jui25  Rs. 5,50 459 Rupees Eight Lakh Fifly Thnumd—|
our Hundred Fifty nine Loan AIC N . Dusall Raja Goud, 25.Jul25  Rs. 2,565,020/ Rupees Two Lakh Fifly fi
g Fresulls of e-voting wil be declared by Tuesday, 26 October 2025 by 6:00 PM, (1ST) by Four Hundred Fifty nine Only I( 1sali Raja Gous ‘ ul s. upees Two y five

Eedigi Vanitha, Dusali
Description of Mortgaged Property

Thousand Twenty Only As On 25-Jul-25

Description of Mortgaged Property
Reg & Ac Sheel Roof House With Open Place | Bearing Game H No. 2-9.799- Part Admeadeuring To 20000 Sq ¥ards.. O 167.
225qMis, With Rec Roof Plinth Atea OF 854,34 S5 Fts, & Ao Sheet Roof Plinih Area Of 25 66 Sa Fis., Slluated Al Ngo's Colony ,

180 18 Feal,
Carparation , Warmsngal And South Sida 37-6 Total Araa 7500 Sq.Yards Equal To 6271 Sq Mesis And Roz Bult Up Area 522 Sq Fast And Teen Shat Buit Up|
Revenue Circel

For Sampre Weddeoaly, Dlstrict, Within The Limite O Greater W
S Oisrct iclction O, Moo, -
TCoan AIC No) Tal Mond, Rubeons, | 11-Aug25 s, 2848211 Rupass Two Lac NinetyFour l e e i
Dale; 26.09.2025 Managng Director Thoussnd Eight Hundred Twenty-One Only As On 11-Aug-25
Place: Hyderabad, TG (DIN: 00318180 Bescripiion of Morigaged Praperty 25Jul-25  Rs, 8,97 185)- Rupees Nine Lakh Ninety seven

NAZARPET BRANCI
DNO.1-1-63, BURRIPALEM ROAD, NAZARPET
TENALI, GUNTUR-DIST. AP.522201.PHONE : 08644-228065

~ DEMAND NOTICE (ABRI DGED)

[Loan AIC No) 2360002000655, Dusall Raja Goud,
Eedlig| Vanitha, Dusall Rameshgeud Thousand One Hundred Eighty five Only As On 25-Jul-25
Rec & Ac Sheet Roof House With Open Place . Besring Game H N, 2:9-799- Pat Admeaqsuring To 20000 5q Yards.. O 167.

225 Mis., With Rec Reof Plinth Ares Of 854.34 S5 Fls., & Ac Sheat Roof Plinth Area Of 2566 Sq Fis., Silusted At Neo's Colony,  Description of Mortgaged Property

Wasdeol Urben Distret Within The.L Corporation, Werrangal T 1 1o 18- 75,
iaon OF. Giice, R A Total Arsa 75,00 5q Yards Equsi T 6271 5q M 522 5q Fest And

(Loan AIC No.) 2360000074809, Thotapalli Durga, Diul25  Ra. 1265995 Rupees Twelve Lakh Sixty flve | P Admeasuring Area 93.50 Sq Fest Siualed Al Piiam Village And ! o

Paldipaill Vinod Kumar, Thousand Nine Hundred Ninety five Only As On 30-Jun-25 ANl 2 Pl 0 Reg Godal

Secton 132)of
e

Description of Morigaged Property

2641/2017(1" copy) B Schedule of SRO Tenali Allthat piece of land with buikdings, sheds
and stuctures standing there on siualed at Guntur Distit, Tenali Sub-Distict, Tenal
Municipal Town Survey, 7° Ward, 5° Block, T S No: 17614, door no: 18440, 17370
SaY0s(145.30 Sqm\rsy vittin he folwing_boundares EastPropory of Bondi

o A iy Interest Act, 2002 fllam= © ; [ Sbuks e 5770581 Rupess Fva Lukh Savanty ona
5 4 ® ot 11590 S vare A ity | BAthula Komuramma, | Thousand Fifty sight Only AS OR 0B-Jul.25
o5 R ut ong!
Mr.Guntamukdala Bhaskara Kameswara Sarma Door no. 184-40, rur etk Description of Morigaged Property
Xﬁi‘:m,ﬁf'ﬁ_‘z‘,l ;i','f;; S,‘:Q_l“' Ap-522201 2 Door no, 18440, [{mnﬁcﬁu] 2460000101258, Thotapalli Durga, | 01-Jul25  Rs. 3,84,463- Rupees Three Lakh Eighty four | g::::;:;; ;"::;v:; F::, ::z‘:i '::m‘:i:‘::E::g;";::ﬂ‘;:;rmuﬂ;:p:;:ﬁf:;r:ﬂ; :Dp“‘::?::‘: w:":::
Ve, Sliet Tenal, Gurtur, Ap-622201 2. Ms. G Veena Madhuri (Minor Daughter| ~|LPedieall oo Cour o ety Heve Bty A8 O T, | bsaon it g ek KB i iR o o AR B TRy,
remsenled by natural guardian Mother Mrs. G Gowthami)Door ro. 18- Desariptan of Morgaged ropery
Markandeya Veedhi, Saliet, Tenal, Gunur, Ap-522201 3, M. G Ruthwik Vlswamam o HNa B ; Btiwshivion ‘ I Mayeay a7 40009 Rigenh Sian.Lakh Forty ok
o 164 =t 115-00 S arcs Along wian | THIFUPAthL, BRashavens Sarojans, Bhsshavens Sai Thousand Eight Hundred Ninsty nina Only As On 27-Way-25
0 Mamandeza Veedhi Sal Ap-522201 Thel gaged Property
ilty | Apy [(Coan ALC No) 2366000188134, Boddupally Ramu 27May25  Rs. 7,46.787)- Rupees Seven Lakh Forty six Rcc Roof House Under Construcion Bearing H No. 2-111/1 Ad Mossuring Ta 457. § 3q. Yards O 382.70 Sq. Mis. With Pinin Araa OF
Horne Loan 862275110000116 | Rs.10,80,000/-  [Rs.12,04,341,63 wit @980% | Chary, Gannoju Kalyanl, Thousand Seven Hundred Ninety seven Only As On 26-May-25 | 810.00 S Fis Siuated At Naredupally Vilage And Bhupalapally Mandal Bhupaipally Distric And
= y
Top-Up 37,50000-  [Rs9,12282.34 1030 %pa ANl That Piece And Parcel Of The Immovable Property Bearing Mo House Bearing Mo, 521 Admeasuring The Tolal Extent 122,22 Sq. |“-°'" AIC No.) 23660002404665, Pullsmia Vesramma, 08-Jul-25  Rs. 6,21,956/- Rupoos Six Lakh Twenty ona
compounded it oy et rom 062025 Yards Consisting Plinih Atea 620 S.F T, Ree House Consiructon Sitsaied AL Sivar Gram Panchaya, | “Pheumdd g Hunslid Fify SO0 My A On 8- Juk28
Total Rs.48,30,000 Re211722387 Nagarkurnonl (o) Admeasuring The Told Exten! 122.22  Descriplion of Mortgaged Property
30062028 +chrges fany i $4.F1Rec House cain Panchayal, Al Tat Part And Parce Of House Baaring No: 8-88 (Cld), (New). Land An Admeasuring To An Exterit Of 12500 8q. Yards, The|
[The aforesaid credit faclities granted by the Bank are secured by the following| N Al ittings Thereon Scheaule Property Stuated A1 Block o, §, Huzumagar Revenue Limits, Huzumagar Mandal And Municipaity Under Thelimits Of |
i {Loan AIC No ) 2660000171166, Manda Balu, Mandha 28:-May-25 Rs. 5,86,851/- Rupees Five Lakh Sixty six Pinth Area A C.C., 288 5. Fts
[Description of Immovable Properties : Item1: Property covered by DOC No:f i.e | Devava, Thousand Eight Hundred Fifty one Only As On 27-May-25 |l|.uiln AIC No.) 24860000381739, 2466000261 1044 Md ‘ 08May-25  Rs. 10,07,927/- Rupees Tan Lakh Seven Theusand

Description of Morigaged Property Abdul Wahab, Rabbani Begum, Only As
The Open Place (Dismantls House ) Baaring G P No 1-01 (Assessment No 117 ) Admeasuing Tolal Area 1669.50Sq Faet Or Equai Te Description of Mortgaged Property

1855080 Yards Or Equal To 155,08 Sq Meters Sdusted Al Narva Vitage Mpp Re And Rm Nizsmsagar Zop Kamareddy Wihin The  All That The R.G.€ Raof Ground And Fiest Floor House Propery, Togelhier With Open Place Bearing Greates Warangal Muncipal

amizPropeny coverd by DG Noz2 o 2641/2017(2" copy) C Schedule of SRO Tenali

3 Of Nerva Vilage Uinder The Jurisciciion Of Registaris 11:23-2012, Admeasiring To An Exten Of 141,19 Squars Yards, Or Equivalent To 118,05 54 Mir, Ingiuding RG.C
.3300" Viswa Vignachary 51 ‘agw {Loan AIC No.) 28-May-25  Rs. 25,13.240/- Rupees Twenty five Lakh Thirteen 15 BEFaM, SaMad L B Higne; Warsngal
[Sqmirs) ofsite and RCC roofed first oo residential buldmg in 1056 saft i the name of Tessiiphion INMCATRRa Froperty =

o 601 N 10 1SV B4 O T T A B O 00 S O i (Loan.AI o) b Kolpsis Lixnali FERBAS0% Rupsas Dt Lo By el

Guntur
District. TenaliSub Dmt Teneh Wuricpal Town Survey, 7 Ward, 5° Block, T S No: 1764,
Jdoor no: 18440, 173.70 Sa¥ds (145.30 Sqmirs) within the follwing boundares East
Propery of BondiiRanibiiayamma- 2603 South: Property of Shak Moulal- 5300" f,
i /09 North:  Vignachary 51103 Wihin)

5 5q yards (72,61 Sqmirs) outof 173,70,

Kolapaka Suvarm

Thousand Eight Hundred Fifty five Only As On 04.Jun-25

‘ Ti-Jun.2s
Area Of 900 100 Sq Fis Situated At Sneha Nagar Road No 16 Wasdepally Revene Vi

Distict Within The Limits Of Greater Warangal Muncipal Corporatin Warangal And Wﬂhm The Registration n.am Warzngal And - Description of Morigagod Proparty
RegisirarWarangal (Ro} And Bounded By

{Loan AIG No.) 2360000361859, Marks Stidhar, Marka
Renuks,

L) To 24266 5q. Yds, Or 20286 Sq. Mis.,

o
Wit Piinth Area OF 500,00 54, Fis.
Regestration District, Jangaca And FS O
[Loan AIC No.) 24630000035712. Parvatha Mahendar, 11-Jun-25  Rs. 6,24,382)- Rupeos Six Lakh Twenty four

Parvatha Laxmi, Thousand Thras Hundrad Ninety two Only As On 04-Jun-25

08.Jul25  Rs. 7,26,740/- Rupees Seven Lakh Twenty eight

Ouscription of Mortgaged Property

Jards (145,
of Mr.Guntamukkala szaiuna ol necessary accessortes. hems 1 and 2 put
ogether an extent of 173-7 . yards of sfe wih RCC roofed ground and frst floor buikling
pesintesmgcoorr o440

ntors/ Mortgz iled loz facilte

Land, Bearing No. 573 To 242,67 54 Yards, Or 20993 Sq M
Pinh Ak Of 555144 P, Sadaed A1 Cbamicabahsd Yiice At Grarmapaichaysih, Jageon Mandal & Disiict And Winin  Deacription of Morlgaged Property
S O All That The House Bearing No.1-110, Admeasuring To 110.5q Yards, Or 81-97 SqMis Covered By SyNo 364, Situated At
08.Jul25  Rs.0,70,614/ Rupees Nine Lakh Sevanty ninc 0

F(Lmn AIC No ) 2363000028335, nummgmn Ravi,
Stavanth|,

R, 8,59,6891 Rumw Eight I.ilhll Fifty nine

rom Bank of Indla, NAZARPET BRANGH.
of property and asset as mentioned against the respeciive Borrowers / Guarantors/|
Morigagors name. As the Borowers/ Guarantors/Mortgagors have faied to adhere o the

29.07.2025 as per RBI guidelines. The Bank Intends to enforce the above securities’
[Mortgaged by you and issued Demand Notice on dated 08.08.2025 under Regd. Post]
with Ack, retumed undelivered due to non availabilty of the Borrower. Hence this
ublication isue. s hereby, the Borowers /Guarantors/ Mortgagors ae called upon fo
pay the amount mentioned above with contract rate of interest. Costs, charges etc. thereon|

ithin 60 days from the date of this publication, failng which the undersigned vl be;

Nazarpet Chief Manager Authorised Officer,Bank Of Indi

|

Description of Mortgaged Property Barige Lavanya,
Rec Rool Housa Undar Cansiriction With Opan Place Baaring Gph e 2-4 To An Extent Of 300,004 Yards Or 26083 SqMis Ad Bl Degcription of Morigaged Property
Ties 100 Sq Fu Situated At Thammadapally (1) Zaffargadh Mandal Jangaon District Within The Limits Of Thammadapaly (I} Muncipat House Bearing Mo 13-143/1 Ptin No 1253103428 To An Extent OF 117.25q Yds Or 97.97 Sg Mes With Rec Roof Plinih aea Of|
And Within Limits. Of Jangaon And Jurisdiction OF Joint Sub Registrars Oice 372,47 8q Fis Situated A1 Biock No 13 Yadagiipally Vilage Yadagirigutta Mandal Yodade Shongin Distrct Within The Limits Of

Tholeand B Hysidred Fines iy A8 O 125 | |(Luin AIG No.) 24660001438676. Bariga Laxmaiah.
o Only

‘ 0125

Ghangus And Bounded By Yadagingutta Muncipally And Under The Jursdicton Of Regn Sub Dist Yadagingutia Regn Dist Nalaganda Mpp Yadagirigutia Zpp |
{Loan AIC No.) 2366000067400, Sabavath Ramesh, 11Jun25  Rs. 5,10,755/- Rupoes Five Lakh Ton Thousand | Yadac Bhangir And Bounded By

Pathiavath Jyothi, Beven Hurdred Fifty five Orily As On Mlun-25 [Loan AJC No.) 2466001547571, Chakkilla Nagaraju, 01-Jul25  Rs. 6.41,564- Rupees Six Lakh Forty one
Description of Mortgaged Property D Swapna, Theusand Five Hundred Sixty four Only As On 30-Jun-2§

Al That Place And Parcl Of mmavable Propsriy Basring o ianspartny District, H.No. £-44 n A Piot Arss 152,53 5. Yards Win Rec Description of Mortgaged Propery
Plinth Area 140 St Feet, & Tin Shed Pt Araa 140 Sq Feet, Stuatad At Nagavaram Vilags Limits Vianaparthy Municipaity & Dist. - Roe And Ac: Shest Roaf House With Open Place Bearing Gp H No 3-37A1 Ta An Extent OF 96,77 Sa Yds Or 8091 Sa bts Weh Rec R
Pl il -4 i A v 1525 S Yo Wi e e 140 St T S i i 140 et P e OF S5000 S0 i i i St S Pl A Of 22 0 5 Fls St A A Revei Vg 20
Lualsd Dt Of St Fuly And i T oy
Tho . ing A Dot D Fratios At Voo, Gavactsa Floes Aol Wi, Backrd, Yookl Ecat Side
Date : 26108/2026
W, Elc., And That Buding ANl Fisturas An Filling Therean P s PRI st

“e e HYDERABAD o e
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